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LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
Bulletin Part-1
(Brief summary of proceedings)
Wednesday, 11 October, 2017 / 19 Ashwin, 1939 (Saka)

Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair

Message received from Hon’ble Lieutenant Governor :

The Chair stated that he had received a Message from the Hon’ble Lieutenant Governor under Section 9(2)
of the Government of the National Capital Territory of Delhi Act. He stated that he was circulating the
copy of the Message amongst the Members and the Message may therefore be treated as ‘read’. As
directed by Hon’ble Speaker, the copies of letter from the Hon’ble Speaker to Hon’ble Lieutenant Governor
and reply of Hon’ble Lieutenant Governor were also circulated.

He also stated that he was adjourning the House for 15 minutes to enable the Members to go through the
Message and related correspondences.

House adjourned for 15 Minutes.

House reassembled
Hon’ble Speaker in-Chair.

Discussion on Message received from Hon’ble Lieutenant Governor :

The House considered the Message dated 13 September, 2017 received from the Hon’ble Lieutenant
Governor.

The following Members participated in the discussion :

Shri Jarnail Singh
0  Shri Vijender Garg
1 Shri Vijender Gupta, Hon’ble Leader of Opposition

1 Shri Saurabh Bharadwaj
2 Shri Rituraj Govind

3 Shri Pankaj Pushkar

4 Shri Rajesh Gupta

5 Ms. Alka Lamba

6 Shri Somnath Bharti

7 Shri Jagdish Pradhan (Sh. Satyendar Jain, Hon’ble Minister of Health intervened)
8 Shri Sukhbir Singh Dalal
9

1

1

House adjourned for Tea break.

House reassembled
Hon’ble Speaker in-Chair.

Discussion on the Message received from Hon’ble Lieutenant Governor continued:
12.  Shri Gulab Singh
13.  Shri Madan Lal
(6:02 PM : The Chair with the leave of the House, extended the sitting of the House by 30 minutes)

Shri Manish Sisodia, Hon’ble Deputy Chief Minister presented the view of the Government.
(6:30 PM : The Chair with the leave of the House, extended the sitting of the House by 30 minutes)

Statement by the Chair: The Chair took serious exception to the Message being leaked to the Media
before it being placed before the House. He warned Shri Vijay Kumar, Principal Secretary to Hon’ble
Lieutenant Governor and other Officers concerned to be careful while dealing with matters related to the
Assembly.

Shri Somnath Bharti moved the following Motion with the leave of the House :
“This House agrees:

That a Special Committee be constituted to look into the concerns raised by Hon’ble Lieutenant Governor
in his Message dated 13 September, 2017 to the House;
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That the Committee shall consist of the following Members:
Shri Sanjeev Jha

Shri Adarsh Shastri

Shri Amanatullah Khan

Ms. Alka Lamba

Shri Vishesh Ravi

Shri Sahi Ram

Shri Saurabh Bharadwaj

Shri Rituraj Govind

Shri Jagdish Pradhan

VNS A WD~

That the Hon’ble Speaker shall appoint one of the Members of the Committee as its Chairperson;

That the terms of reference of the Committee shall be:

1. To look into the judiciousness or otherwise of the concerns raised by Hon’ble Lt. Governor vide his
Message dated 13 September, 2017 regarding the Rules governing the functioning of the
Department Related Standing Committees of the Legislative Assembly of NCT of Delhi;

2. To examine if there was any unconstitutionality / illegality perpetrated by Hon’ble Lt. Governor in
sending the said Message without the aid and advise of the Council of Ministers to the House;

3. To make a comprehensive study of all aspects connected thereto; and

4. To present a report to the House so as to enable the House to formulate a holistic view to be
conveyed to the Hon’ble Lt. Governor as its response to the Message.

That the Committee is free to decide its own procedure to fulfil the mandate given by the House;

That the Committee is free to enlarge the scope of the study, if needed, subject to approval of Hon’ble
Speaker;

That the committee shall exercise all powers and immunities available to the existing Committees of the
Legislative Assembly; and

That the Committee shall submit its report to Hon’ble Speaker before the commencement of the Seventh
Session of the Sixth Legislative Assembly”.

(Shri Vijender Gupta, Hon’ble Leader of Opposition and Shri Jagdish Pradhan walked out in protest stating
that they are opposed to the Motion)

The Motion was put to vote and adopted by voice vote.

The Chair clarified and directed that all the Committees of the House shall continue to function as
per the existing provisions of the Rules of Procedure and the Message of Hon’ble Lieutenant
Governor shall not have any effect on the functioning of these Committees.

The Chair greeted the House on Deepawali.

The Chair thereafter expressed thanks to the Chief Minister, Deputy Chief Minister, Leader of Opposition,
all the Members of the House and others for their cooperation in smooth conduct of the Session.

National Anthem — Jan-Gan-Man
The Chair adjourned the House sine-die.

Prasanna Kumar Suryadevara

11 October, 2017 Secretary
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